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Pro i ion of Drinkin Water 

to Problem Villages 

24,70. SHRI M. RAMOOPAL 
REDDY: ill be Mini ter of WORKS 

AND HOUSING be pleased to state: 

(a whether even 36 years after getting 
independence, a number of villages in the 

country have been facing drinking water 

problem; 

(b) if so, whether Government pro-
pose to formulate any special plan to 

provide drinking water to each and every 
village of the country and if so, details 

thereof; 

(c) whether it is time bound pro-

gramme; and 

(d) pecial fund allocated. if any, for 

the purpose? 

THE DEPUTY MINI TER IN THE 
MINISTRY OF WORKS AND 

HOUS[NG (SHR[ MOHAMM ~ ) 

USM \N ARIF, : (a' A on 1.4.1 ~  

230784 viIJages were indenflfied as problem 
villages according to the criteria prescribed 

by the Goycrnmen t 

(b) Water supply is a State subje.:t 
and the State formulate and implement 
schemes for provIding water supply in 
rpra) areas under the Minimum Need 

Programme in the State sector. The 

Ceptre has, . ~ ~  drawn up a special 
scheme in the Central sector caned the 
Accelerated Rura'" Water Supply Pro-
gramme to supplerpent the resources of the 
States for coverins t ~ ~  which have 
beed identified as problem villages with at 

~ ~ .~  of sa.fe ~ water. 
In addItion. the Centre has launched a 
new incent1ve scheme ~  whic'h grants 

are ~  d to Stfi!e, ba ~ on. perfor-
mance in achieving the targets laid down 
in coverning the problem vil1 es. 

(c) Y s, Sir, ~  prob em vii, e 
are ropo d to be covered by the end of 
the Sixth Plan i.e. 31.3.1985 with at I ,-

o ne source of afe drinking water supply. 

Written Aitswr, 

(d) Under the Centrally spoQsored 
Accelerated Rural Water Supply Pro· 

gramme an amount of Rs. 600 crores wa 
provided for giving grant-in-aid to the 
State /V. Ts. for covering the problem 
villages during the Sixth Plan. As this 
amount has been more or Jes. utilised 
within the fir t four years of the PI an, a 
provi ion of R  . 242.50 crore has been in 
the proposed Annual PJan for 1984.85. 
During 1983.84, an amount of Rs. 75 

crores was al 0 provided for grant to the 
States/V. Ts based on performance in 
achieving the target problem village. 

This is in additi n to the provision made 
in the tate sect r under the Minimum 
Needs Programme of Rs. 1407.1 1 crores 
during the S ixth Plan period. 

Fair Pr ice hops on Wheel.; 

247L SHR[ M. RAMGOPAL 

REDDY: Will the Mini ter of F 00 
AND CIVIL SUPPLIES be pleased to 
-state: 

(a) whether Government have started 
fair price hop on wheels in the Capital; 

(b) whether Government propose to 

introduce thi cherne in other parts of 

the country; and 

(c) if not, the rea ns thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELEOTRONJC 
AND I THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES D~ . M. S. 
SANJEEVI RAO) : (a) Ooly one f ir 

price shop bas started fUDctioning on 
mobile van in to t~ . 

(b). and (c) A  t.he tate Gov n t 

have b en advised to open mobile ho 

for ve(), ,rergote. f: r· ftlfn an s 
populated areas. ~ of the St tes are 
already having som mobil fair price 
shop'. 




